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GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO.864
TO BE ANSWERED ON 07.02.2023

OLD AGE HOMES
864. SHRI BHOLANATH (B.P. SAROJ):
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a) whether the Government has granted funds to the implementing agencies for setting up Old
Age Homes in the country;

(b) if so, the total funds granted to such agencies during the last three years, State/UT-wise; and

(¢) whether any new proposals for opening such homes are pending with the Government and if
$0, the details thereof and the action taken thereon?

ANSWER
MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT

(SHRI A, NARAYANASWAMY)

(a) to {c): The Department of Social Justice and Empowerment is running Integrated Programme
for Senior Citizens (IPSrC), a component of Atal Vayo Abhyuday Yojana (AVYAY) under
which grant in aid is provided to implementing agencies for running and maintenance of
projects like senior citizen homes, continuous care homes, etc. Therefore, the Department does
not provide grant in aid for setting up/ construction of senior citizen homes. The details of grant
in aid released to implementing agencies for running and maintenance of projects under [PSrC
during fast 3 years are at Annexure.

Adding new projects for financial assistance under ISPrC is a continuous process
comprising seeking data on gap/ uncovered districts from States/ UTs online on e-Anudaan
portal, inviting applications for new projects accordingly, selection of the project on the basis of
the recommendations of the State/ UT concerned.
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Annexure
Annexure referred to reply to parts (a) to () of Lok Sabha Unstarred Question No. 864
regarding Old Age Homes for 07.02.2023

{Rupees in Lakh)
2019-20 2020-21 2021-22
SL States/Uts Financial | Physical | Financial Physical | Financial | Physical
No. 2019-20 | 2019-20 | 2020-21 | 2020-21 2021-22 | 202122
1 | Andhra Pradesh 1728.10 21175 | 154891 16275 1259.01 21050
2 | Bihar 0.00 0 28.35 50 0.00 0
3 i Chhattisgarh 18.26 25 72.28 150 46.37 225
4 | Goa 0.00 0 18.90 50 0.00 0
5 | Gujarat 94.15 1350 150.19 1500 86.99 250
6 | Haryana 249.15 975 382.77 1175 241.81 1050
7 | Himachal Pradesh 46.12 4850 27.09 4850 18.07 25
8 | Jharkhand 0.00 0 29.06 75 42.75 100
9 | Karnataka 1281.76 6195 | 103545 6370 790.55 1420
10 | Kerala 101.47 150 59.94 100 33.78 100
11 | Madhya Pradesh 105.45 250 266.22 475 175.45 450
12 | Maharashtra 1304.05 6860 | 1301.12 6895 585.86 5915
13 | Odisha 2137.67 8300 1769.61 12895 1484.26 12470
14 | Punjab 12.46 625 50.81 675 6.21 600
15 | Rajasthan 53.24 150 256.86 550 296.24 750
16 | Tamil Nadu 1292.61 11910 | 1358.98 21320 1428.56 31895
17 | Telangana 385.16 10075 410.50 5450 302.58 10050
18 | Uttar Pradesh 308.85 470 549.94 965 754.51 1595
19 | Uttarakhand 32.19 75 45.92 75 16.08 25
20 | West Bengal 495.05 10225 653.74 15300 338.50 15150
21 | A &N Island 0.00 0 0.00 0 0.00 0
22 | Chandigarh 0.00 0 0.00 0 0.00 0
Dadra Nagar
Haveli & Daman
23 | and Diu 0.00 0 0.00 0 0.00 0
24 | Lakshadweep 0.00 0 0.00 0 0.00 0
25 | Delhi 38.19 50 86.42 125 36.15 25
26 | Pondicherry 37.11 50 2.20 25 41.16 125
27 | Arunachal Pradesh 0.00 0 59.09 125 15.58. 50
28 | Assam 298.92 14825 948.62 29995 696.15 25365
Jammu and
29 | Kashmir 0.00 0 0.00 0 0.00 0
30 | Ladakh 0.00 0 0.00 0 0.00 0
31 | Manipur 523.29 10375 | 1052.11 10750 518.60 10450
32 | Meghalaya 0.00 0 29.05 100 93.96 200
33 | Mizoram 0.00 0 19.17 25 0.00 0
34 | Nagaland 55.25 75 13.50 50 10.72 50
35 | Sikkim 0.00 0 0.00 0 0.00 0
36 | Tripura 21.72 50 31.07 50 0.00 0
Grand Total 10620.22 | 109085 | 12258.27 136440 9319.90 | 139385
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